PROFORMA FOR DECLARATION OF ASSETS
(As On 31-03-2012) _

Name of Gfficer (In full) GANESH RAM PATEL .
Date of Birth : 11/12/1972 :
Present post held , CIVIL JUDGE CLASS - 11 SITAPUR, SURGUJA (C.G.) _
|
P Jmmovable Property
Name of District. Name and details of Property If not in own name, staje in whose “How acquired ? Whether by
Sub-Divistion name held and his/her relationship purchase lease mortgage,
Tatuka and village s s to the Govt.Servent inheritance, gift or othérwise
In which property is A with details of persons from
Situated whom acquired
< Housing and other Land
Building , |
i 2 3 i 5
Housing Building .l - Kamta Prasad Patel Inheritance
o (About -20 to 30 Lacs)® Awﬂoﬁrm@ -
Dist. Mahasamud 1t R ~.an | 4.59 Hee. ( About Rs.135 lacs) Self Name "
Sub Div. Saraipal it 11s. Seel 1.17 hec ( About Rs. 4 lacs) Smit. wm_ﬁm Patel -
Village.- Amarkot 1hen)| . (Mother)
State - C.G.. at I|s _ Gedl 1.51 Hee. (About Rs. 4 lacs) Smt. Geeta Patel
_ _A ife) (Wife) ! s
1 . | .M | _ ” '
M dged Movable Property (Valued Above 25,000/- of Rs.) m |
Name of Articles
]
i) - Car (About 6.25 Lacs) - Maruti Swift 7X1 - No.- C.G. 15 B 6750 y
ii) - Moter Cycle (About 40 Thousand) Hero Honda Spelndar No.- C.G. 06 D 5202
Jewellary (Lump Sum) -
Jewellary (Worh Rs.)
i) - Self Jewellary - 50 gram (5 tola) -(About - 1.50 Lacs)
ii)- Wifes Jewellary - 150 Gram (15 tola) - (About - 4.50 Lacs) - About - 9.00 Lacs (Lump Sum)
iii) - Mothers J ewellary - 100 gram (10 tola ) - (About - 3.00 Lacs) _




Shares/Debentures

Name of Issuing Company

1

Nos. of Shares
2

L.

Life Insurance Policy & Others

Name of Issuing Company

1

|

Amount
2,

) Ganesh Ram Patel - Policy no.3 82956230) com;dt-28/10/2002 5t

Sum Assured Rs.

_1 Lacs Annual Pre- 5508 Rs.
_ 10 lacs Annual Pre. - 48040 Rs.

9¢| i) Ganesh Ram Patel - Policy 6 386016798 com.dt- 24/02/2010 48 '} Sum Assured Rs.

\in. | iii) Geeta Patel - Policy no. 386016797 com: dt- 24/02/2010 . - 1= Sum Assured Rs. - 2.5 lacs Annual Pre.- 12010 Rs.
on| iv) Geeta Patel - Policy no. - 383476795 com dt- 24/02/2005 63 1 | Sum Assured Rs. - 1 lac Annual Pre- 6568 Rs.

aa ¥ All Life Insurance Corporation of India)

_ 5 Nee 15 Bank Deposites/Securities & Investments .

N _Name of Bank City Amount
> 1 2 m 3
1) Fixed Deposites - - - | -

No. 7| 2) Savings Bank'A/C i) SBIA/C No.;30677806926 Sitapur . 121405.00
ve Ba ii) CopertivedBank A/C No. 20067 Saraipali 5132.00
1 Bart 447 iii) Central Bank A/C No. 3 130025447 Sitapur _ 17183.00
(" Ne | iv) SBI A/C No.31123681490 Sitapur 516.00

1 D i v Mis. Geeta Patel W/o Ganesh Ram Patel : |

i 3) PPF NA NA NA | NA

4) GPF - - -
5) NSS - - -
6) Others - - -

I~ in case where it is not possible to assess the

value accurately the approximate value in relation to present condition may be indicated

Note :- The expected declaration of assets is subject to Provisions of C.G. Civil Services (Conduct) Rules 1965.




